THE GAUHATI HIGH COURYT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION NO. 50

Dated Guwahati, the 12" October, 2018

In partial

modification of eartier
10.02.2018, Hon'ble the Chief Justice (Acting) has been pleased o

Notification No. 41, dated

nominate following Hon'ble Judges under Rule 3A of Chapter-I of the
Gauhati High Court Rules, as Portfolio Judges for the Districts zhown

against their Lordships’ names:

Sl.No. Mame of Hon'ble Judges
1. Hon’ble Mr. Justice Lial Bh"uyan
2. Hon'ble Mr. Justice Manash
o Ranjan Pathaic _
3. Hon'ble Mr. Justice Manojit
Bhuyan
4. Hon'ble Mr. Justice Michael
Zothankhuma
R Hon'ble Mr, Justice Suman
Shyam o
&. Hon'ble Mr, Justice Rumi Kurmari
Phukan
7. Hon'lsle Mr."Justicé
Songlchupchung Serto
8. Hor'ble Mr. Justice Achintya
Mafla Bujor Barua
9. Hon'Ble Mr. Justice Kalyan Rai
Surana
10. Hor'ble Mr. Justice Prasanta
_ iKumar Deka o
11, Hon'ble Mr. Justice Nelson Szilo
12, | Hon'ble Mr. Justice Ajit )
Borthakur
i3, Hon'ble Mr. Justice Hitesh
Kumar Sarma _ ,
14. Hon'ble Mr. Justice Mir Alfaz Al

States/Districts

Kamsup  (Melro), Kamrup,
Golaghat districts of Assam _
Serchhip district of Mizoram, Darrang anc
Tinsukia districts of Assam.

Sonitpur, Sivsagar and Nagaon districls of
Assam.

Jorhat  and

Mamit, Aizawl, Kolasib, Champai and Lunglel
districts of Mizoram. o
Dibrugarh, Cachar, Karimganj and Haiiakandi
districts of Assam. -

Fast Siang, Lower Dibang Valley, Lohil and
Tirap dislrict of Arunachal Pradesh  and
Chirang district of Assam.

Feren, Dimapur, Kohima, Phek, Zunheboly,
Kiphire, Mokokchung, Longleng, Mon,

| Juensang and Wokha districts of Nagaland.

Kokrajhar, Dhubri and Goalpare districls of
Assan,

l.ower Subansiri, Upper Subansiri, Wesl Siang
and Upper Siang district of Arunachal
Pradesh and Nalbari district of Assam.
Lakhimpur, Dhemaiji and Morigaon districts of
Assam.

Lawngtéi and Saiha districls of Mizoran.

Tawang, West Kameng, East Kameng and
Papum Pare district of Arunachal Pradesh
and Bongaigaon district of Assam.

Barpeta, Baksa and West Karbi Anglong
districts of Assam. _ N
Karbr Anglong, Dima Hasao and Udalguri
districts of Assan;.

This order will come into effect immediately.

By Order,

Saf Robin Phukan
REGISTRAR GENERAL
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Famno No. MCIIT- 13/ 20067 1433 /G, Dated: 12" October, 2018.
L0y 1o

I The Registrar (Admn. / Vig. /Judl. /Fsil.), Gauhati High Courl, Guwahati.
o the E.f_g‘,i,u.n, Gauhati High  Court, Kohima Bench, Kohima / Aizawl Boodh,
Alzaw/llanagar Bench, Nahariagun,

Ao The Registrar cum-Principal Searelary to Hon'ble the Chief Justice, Gaubwali High Courl
Cativiitirall.

7

1. The Joint Registrar (- ~ ), Gauhati High Court, Guwahati.
Lo The Deputy Registrar, (_ )y Gauhali High Court, Guwahati.
G The Asstl, Registrar, {0 ) Gauhati High Court, Guwahati.

/o the Librarian-cuny-Rescarch Officer, Gauhati tHigh Courl, Guwahati.

5o Hie Spediat Officer, Translation Wing, Gauhali High Court, Guwahali.

Do the System Analyst, Computer Section, Gauhati High Court, Guwahati. /e /s roguriod
o s this Notilicalion in the wobsite of the Gaubali High Court,

o The S to Hon'ble Mr. Juslice Ujjat Bhuyan, Gauhati High Courl, Guwahiati

FLThe P50 to Hon'ble Mr. Justice Songkhupchung Serlo, Gauhat) High Court, Cuwabiati,

12 The IIE;. o Hon'bie Mr. /Mrs. Justice
Lasubali High Cowt, Guwihati.

5. The Court Master, Court No. ., Gauhati High Court, Guwahat.

I+ The Courl (.)Hu.,er, No.1 & 2, Gauhati High Court, Guwahati.

oo The CAC Lo the Registrar General, Gauhati High Court, Guwahali.

Heothe Count Managor, Gauhati High Courl, Guwahali.

e Chief Securily Officer, Gauhati High Court, Guwahatj,

L& The Motice Board, Gauhati High Court, Guwahati.

(/f;%$b> ~“"lb”%

(WS
_Eﬁ_ﬁwiqiﬁrﬂiﬂﬂﬁ
T v ‘) 5
/’ /.—' )l! i

" ) \\E\\



